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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC to organise human rights
program for global south nations

PIONEER NEWS SERVICE m
NEW DELHI

National Human Rights
Commission (NHRC) in
collaboration with Ministry of
External Affairs (MEA) is
organising a six-day Indian
Technical and Economic
Cooperation (ITEC) Executive
Caiacity Building Programme
on human rights for senior-level
functionaries of the National
Human Rights Institutions
(NHRIs) of Global South here
from March 3-8, NHRC said
here on Sunday.

Forty seven participants from
the NHRIs of 14 countries of
Global South are likely to
attend it.

These are  Madagascar,
Uganda, Samoa, Timor Leste,

DR Congo, Togo, Mali,
Nigeria, Egypt, Tanzania,
Mauritius, Burundi,

Turkmenistan, Qatar.
This customised programme
has been developed in
accordance to the need of
NHRIs of J)arlicipatin
countries  an feedbac
provided earlier. Eminent
ersons with domain
owledge and expertise in
capacity  building  and
imparting training, will be the
resource persons.
The programme will be
inaugurated by Chairperson of
NHRC, Justice v
Ramasubramanian on
Monday. The programme
aims to provide insights into
various dimensions of human
rights, international

perspectives, and  share
NHRC, Indias experience over
the past three decades to
enhance awareness among
participants of various NHRIs.

It seeks to strengthen
South-South  cooperation,
enhance collaboration and
networking, and improve
human rights protection
mechanisms through
comprehensive capacity
building and experience
sharing.

The expected outcome
includes developing a better

understanding of international
dimensions of human rights, a
deeper understanding  of
NHRC, India’s work in the

field of human rights
protection, and its Eest
practices, which can be

adopted by the other NHRIs,
improved networkin% among
NHRIs, osterin
collaborations ang
partnerships at regional and

international  levels and
enhanced  capability to
contribute  towards  the

Erolection and promotion of
uman rights. The participants
will engage in lectures and
interactive sessions by eminent
persons and practitioners in
the field, cultural immersion
and field visits.

The initiative is a part of
NHRC’s ongoing outreach
efforts to enhance
understandin and
appreciation of various aspects
of human rights and help in
building capacity among
senior functionaries of NHRIs.
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NHRC and MEA to organise 6-day
programme on humanrightsincity

STATESMAN NEWS
SERVICE
NEW DELHI, 2 MARCH

The National Human Rights
Commission (NHRC), in col-
laboration with the Ministry
of External Affairs (MEA),
will organise asix-day Indian
Technical and Economic
Cooperation (ITEC) Executive
Capacity Building Pro-
gramme on human rights
forsenior-level functionaries
of the National Human Rights
Institutions {(NHRIs) from
the Global South in New
Delhi from March 3-8.

Altogether 47 participants
from the NHRIs of 14 Global
south countries are likely to
attend the event, the NHRC
said on Sunday.

The participating coun-
tries include Madagascar,
Uganda, Samoa, Timor-Leste,
DR Congo, Togo, Mali, Nige-
ria, Egypt, Tanzania, Mau-
ritius, Burundi, Turk-
menistan, and Qatar. This
customised programme has
been developed in accor-
dance with the needs of the
NHRIs of these countries
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and feedback provided ear-
lier. Eminent persons with
domain knowledge and
expertise in capacity building
and imparting training will
be the resource persons.
NHRC Chairperson Justice
V. Ramasubramanian will
inaugurate the programme
on March 3.

The programme aims to
provide insights into various
dimensions of humanrights,
international perspectives,
and share NHRC's experience
over the past three decades
to enhance awareness among
participants of various NIHRIs.
[t seeks to strengthen South-
South cooperation, enhance
collaboration and network-
ing, and improve human

rights protection mechanisms
through comprehensive
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capacity building and expe-
rience sharing.

The expected outcome
includes developing a better
understanding of interna-
tional dimensions of human
rights; a deeper understand-
ing of NHRC's work in the
field of human rights pro-
tection andits best practices,
which can be adopted by
the other NHRIs; improved
networking among NHRIs,
fostering collaborations and
partnerships at regional and
international levels; and
enhancedcapabilityto con-
tribute towards the protection
and promotion of human
rights.

The participants will
engageinlectures andinter-
active sessions by eminent
persons and practitioners
inthe field, cultural immer-
sion, and tield visits.

The initiative is a partof
the NHRC's ongoing outreach
efforts to enhance under-
standing and appreciation
of various aspectsof human
rights and help in building
capacity among senior func-
tionaries of the NHRIs.
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Silicosis cases:
Govtteaminspects
stone-crushing
unitsinSalanpur

STATESMAN NEWS SERVICE
ASANSOL, 2 MARCH

A high-level multi-depart-
mental team of the state
governmentvisited the stone
crushingand silica crushing
units in Salanpur Block to
inspect the operations and
pollution control measures
undertaken by the factory
owners in response to the
growing cases of silicosisin
the block. Recently, cases
of silicosis have been officially
reported amongworkers of
these units in West Burdwan
district, with two such work-
ers having died.

Anumberofpeople have
died, and about ten people
have been found to be suf-
fering fromsilicosis in Barab-
huivillage of Salanpur Block
in West Burdwan District.
The National Human Rights
Commission (NHRC) has
already ordered a probe into
the incident to the District
Magistrate of West Burdwan,
S. Ponnambalam, and
requested a detailed report.

Meanwhile, the district
health and civil adminis-
tration organised a camp
for detection and then a
medical board to identify
the patients.
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A team from the district
administration, pollution
control board, and labor
department conducted a
joint inspection of such
factories in Salanpur Block
on Friday. "For the past
two months, we have been
working on the prevention
of silicosis in the district
and have already conducted
aworkshop with stakehold-
ers, including factory man-
agement," said S. Ponnam-
balam, DM of West Burd-
wan.

Now, after starting treat-
ment and identification of
the victims, who are mostly
workers of thesilica crushing
factoriesin Salanpur Block,
the district administration
wants to check the conditions
inside these factories.

The ADM (General) of
West Burdwan had also sub-
mitted a report to the DM
after a visit to the spot. The
CMOH of West Burdwan
has alsoinspected the affect-
ed village.
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NHRC, India in partnership with Ministry of External Affairs to organise ITEC
Executive Capacity Building Programme on human rights for senior-level
functionaries of the NHRIs of Global South

Curtain Raiser
Press release
National Human Rights Commission

NHRC, India in partnership with Ministry of External Affairs to organise ITEC Executive
Capacity Building Programme on human rights for senior-level functionaries of the NHRIs
of Global South

The 6-day programme will begin on the 3rd March at New Delhi

The programme aims to provide insights into various dimensions of human rights,
international perspectives and share the NHRC, India’s experience to enhance
awareness among participants of various NHRIs

https://nhrc.nic.in/media/press-release/nhrc-india-partnership-ministry-external-affairs-
organise-itec-executive

The National Human Rights Commission (NHRC), India in collaboration with the Union
Ministry of External Affairs (MEA) is organizing a six-day Indian Technical and Economic
Cooperation (ITEC) Executive Capacity Building Programme on human rights for senior-
level functionaries of the National Human Rights Institutions (NHRIs) of Global South at
New Delhi from 3rd — 8th March, 2025. 47 participants from the NHRIs of 14 countries of
Global South are likely to attend it. These are Madagascar, Uganda, Samoa, Timor Leste,
DR Congo, Togo, Mali, Nigeria, Egypt, Tanzania, Mauritius, Burundi, Turkmenistan,
Qatar. This customized programme has been developed in accordance to the need of
NHRIs of participating countries and feedback provided earlier. Eminent persons with
domain knowledge and expertise in capacity building and imparting training, will be the
resource persons. The programme will be inaugurated by Chairperson of the NHRC, India
Justice V. Ramasubramanian on Monday, 3rd march, 2025.

The programme aims to provide insights into various dimensions of human rights,
international perspectives, and share NHRC, India’s experience over the past three
decades to enhance awareness among participants of various NHRIs. It seeks to
strengthen South—South cooperation, enhance collaboration and networking, and
improve human rights protection mechanisms through comprehensive capacity building
and experience sharing.

The expected outcome includes developing a better understanding of international
dimensions of human rights; a deeper understanding of NHRC, India’s work in the field
of human rights protection, and its best practices, which can be adopted by the other
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NHRIs; improved networking among NHRIs, fostering collaborations and partnerships at
regional and international levels; and enhanced capability to contribute towards the
protection and promotion of human rights.

The participants will engage In lectures and interactive sessions by eminent persons and
practitioners in the field, cultural immersion and field visits. The initiative is a part of
NHRC'’s ongoing outreach efforts to enhance understanding and appreciation of various
aspects of human rights and help in building capacity among senior functionaries of
NHRISs.
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NHRC, India in partnership with Ministry of External Affairs to organise ITEC
Executive Capacity Building Programme on human rights for senior-level
functionaries of the NHRIs of Global South

The 6-day programme will begin on the 3rd March at New Delhi
The programme aims to provide insights into various dimensions of human rights,

international perspectives and share the NHRC, India’s experience to enhance
awareness among participants of various NHRIs

https://pib.gov.in/PressReleseDetailm.aspx?PRID=2107554&reqg=3&lang=1
Posted On: 02 MAR 2025 4:39 PM by PIB Delhi

The National Human Rights Commission (NHRC), India in collaboration with the Union
Ministry of External Affairs (MEA) is organizing a six-day Indian Technical and Economic
Cooperation (ITEC) Executive Capacity Building Programme on human rights for senior-
level functionaries of the National Human Rights Institutions (NHRIs) of Global South at
New Delhi from 3rd — 8th March, 2025. 47 participants from the NHRIs of 14 countries of
Global South are likely to attend it. These are Madagascar, Uganda, Samoa, Timor Leste,
DR Congo, Togo, Mali, Nigeria, Egypt, Tanzania, Mauritius, Burundi, Turkmenistan,
Qatar. This customized programme has been developed in accordance to the need of
NHRIs of participating countries and feedback provided earlier. Eminent persons with
domain knowledge and expertise in capacity building and imparting training, will be the
resource persons. The programme will be inaugurated by Chairperson of the NHRC, India
Justice V. Ramasubramanian on Monday, 3rd march, 2025.

The programme aims to provide insights into various dimensions of human rights,
international perspectives, and share NHRC, India’s experience over the past three
decades to enhance awareness among participants of various NHRIs. It seeks to
strengthen South—South cooperation, enhance collaboration and networking, and
improve human rights protection mechanisms through comprehensive capacity building
and experience sharing.

The expected outcome includes developing a better understanding of international
dimensions of human rights; a deeper understanding of NHRC, India’s work in the field
of human rights protection, and its best practices, which can be adopted by the other
NHRIs; improved networking among NHRIs, fostering collaborations and partnerships at
regional and international levels; and enhanced capability to contribute towards the
protection and promotion of human rights. The participants will engage in lectures and
interactive sessions by eminent persons and practitioners in the field, cultural immersion
and field visits.
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The initiative is a part of NHRC’s ongoing outreach efforts to enhance understanding and

appreciation of various aspects of human rights and help in building capacity among
senior functionaries of NHRIs.
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The Statesman
NHRC, MEA to organise 6-day programme on human rights in Delhi

Altogether 47 participants from the NHRIs of 14 Global South countries are likely to attend
the event, the NHRC said on Sunday.

https://www.thestatesman.com/india/nhrc-mea-to-organise-6-day-programme-on-
human-rights-in-delhi-1503403750.html

Statesman News Service | New Delhi | March 2, 2025 10:21 pm

The National Human Rights Commission (NHRC), in collaboration with the Ministry of
External Affairs (MEA), will organise a six-day Indian Technical and Economic
Cooperation (ITEC) Executive Capacity Building Programme on human rights for senior-
level functionaries of the National Human Rights Institutions (NHRIs) from the Global
South in New Delhi from March 3-8.

Altogether 47 participants from the NHRIs of 14 Global South countries are likely to attend
the event, the NHRC said on Sunday.

The participating countries include Madagascar, Uganda, Samoa, Timor-Leste, DR
Congo, Togo, Mali, Nigeria, Egypt, Tanzania, Mauritius, Burundi, Turkmenistan, and
Qatar. This customised programme has been developed in accordance with the needs of
the NHRIs of these countries and feedback provided earlier. Eminent persons with
domain knowledge and expertise in capacity building and imparting training will be the
resource persons. NHRC Chairperson Justice V. Ramasubramanian will inaugurate the
programme on March 3.

The programme aims to provide insights into various dimensions of human rights,
international perspectives, and share NHRC’s experience over the past three decades to
enhance awareness among participants of various NHRIs. It seeks to strengthen South—
South cooperation, enhance collaboration and networking, and improve human rights
protection mechanisms through comprehensive capacity building and experience
sharing.

The expected outcome includes developing a better understanding of international
dimensions of human rights; a deeper understanding of NHRC’s work in the field of
human rights protection and its best practices, which can be adopted by the other NHRIs;
improved networking among NHRIs, fostering collaborations and partnerships at regional
and international levels; and enhanced capability to contribute towards the protection and
promotion of human rights.

The participants will engage in lectures and interactive sessions by eminent persons and
practitioners in the field, cultural immersion, and field visits. The initiative is a part of the
NHRC’s ongoing outreach efforts to enhance understanding and appreciation of various
aspects of human rights and help in building capacity among senior functionaries of the
NHRIs.
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The Tribune

NHRC to organise ITEC Executive Capacity Building Programme on human rights

47 participants from the NHRIs of 14 countries of Global South are likely to attend it.
These are Madagascar, Uganda, Samoa, Timor Leste, DR Congo, Togo, Mali, Nigeria,
Egypt, Tanzania, Mauritius, Burundi, Turkmenistan and Qatar, the statement said.

https://www.tribuneindia.com/news/world/nhrc-to-organise-itec-executive-capacity-
building-programme-on-human-rights/

ANI | Updated At : 09:21 PM Mar 02, 2025 IST

New Delhi [India], March 2 (ANI): The National Human Rights Commission (NHRC) in
collaboration with the Ministry of External Affairs is organising a six-day Indian Technical
and Economic Cooperation (ITEC) Executive Capacity Building Programme on human
rights for senior-level functionaries of the National Human Rights Institutions of Global
South.

The programme to be held in the national capital is scheduled from March 3 to 8, the
National Human Rights Commission stated in a press release.

47 participants from the NHRIs of 14 countries of the Global South are likely to attend the
event. These are Madagascar, Uganda, Samoa, Timor Leste, DR Congo, Togo, Mali,
Nigeria, Egypt, Tanzania, Mauritius, Burundi, Turkmenistan and Qatar, the statement
said.

This customized programme has been developed in accordance to the need of NHRIs of
participating countries and feedback provided earlier. Eminent persons with domain
knowledge and expertise in capacity building and imparting training, will be the resource
persons, the release added.

The programme will be inaugurated by Chairperson of the NHRC, India Justice V
Ramasubramanian on Monday.

The programme aims to provide insights into various dimensions of human rights,
international perspectives, and share NHRC, India's experience over the past three
decades to enhance awareness among participants of various NHRIs. It seeks to
strengthen South-South cooperation, enhance collaboration and networking, and improve
human rights protection mechanisms through comprehensive capacity building and
experience sharing, as per the statement.

NHRC, India in partnership with Ministry of External Affairs to organise ITEC Executive
Capacity Building Programme on human rights for senior-level functionaries of the NHRIs
of Global South. May like to refer to the press release
at: https://t.co/duygf3072p pic.twitter.com/2InDtXntVo

— NHRC India (@India_NHRC) March 2, 2025
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According to the release, the expected outcome includes developing a better
understanding of international dimensions of human rights; a deeper understanding of
NHRC, India's work in the field of human rights protection, and its best practices, which
can be adopted by the other NHRIs; improved networking among NHRIs, fostering
collaborations and partnerships at regional and international levels; and enhanced
capability to contribute towards the protection and promotion of human rights.

The participants will engage in lectures and interactive sessions by eminent persons and
practitioners in the field, cultural immersion and field visits. The initiative is a part of
NHRC's ongoing outreach efforts to enhance understanding and appreciation of various
aspects of human rights and help in building capacity among senior functionaries of
NHRIs, as per the statement. (ANI)

(The story has come from a syndicated feed and has not been edited by the Tribune
Staff.)
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Pioneer
NHRC to organise human rights program for global south nations

https://www.dailypioneer.com/2025/india/nhrc-to-organise-human-rights-program-for-
global-south-
nations.html#:~:text=National%20Human%20Rights%20Commission%20(NHRC, Institut
10Ns%20(NHRIs)%200f%20Global%20South

Monday, 03 March 2025 | Pioneer News Service | New Delhi

National Human Rights Commission (NHRC) in collaboration with Ministry of External
Affairs (MEA) is organising a six-day Indian Technical and Economic Cooperation (ITEC)
Executive Capacity Building Programme on human rights for senior-level functionaries of
the National Human Rights Institutions (NHRIs) of Global South here from March 3-8,
NHRC said here on Sunday.

Forty seven participants from the NHRIs of 14 countries of Global South are likely to
attend it. These are Madagascar, Uganda, Samoa, Timor Leste, DR Congo, Togo, Mali,
Nigeria, Egypt, Tanzania, Mauritius, Burundi, Turkmenistan, Qatar.

This customised programme has been developed in accordance to the need of NHRIs of
participating countries and feedback provided earlier. Eminent persons with domain
knowledge and expertise in capacity building and imparting training, will be the resource
persons.

The programme will be inaugurated by Chairperson of NHRC, Justice V
Ramasubramanian on Monday. The programme aims to provide insights into various
dimensions of human rights, international perspectives, and share NHRC, India’'s
experience over the past three decades to enhance awareness among participants of
various NHRIs. It seeks to strengthen South—South cooperation, enhance collaboration
and networking, and improve human rights protection mechanisms through
comprehensive capacity building and experience sharing.

The expected outcome includes developing a better understanding of international
dimensions of human rights, a deeper understanding of NHRC, India’s work in the field
of human rights protection, and its best practices, which can be adopted by the other
NHRIs, improved networking among NHRIs, fostering collaborations and partnerships at
regional and international levels and enhanced capability to contribute towards the
protection and promotion of human rights. The participants will engage in lectures and
interactive sessions by eminent persons and practitioners in the field, cultural immersion
and field visits.

The initiative is a part of NHRC’s ongoing outreach efforts to enhance understanding and
appreciation of various aspects of human rights and help in building capacity among
senior functionaries of NHRIs.
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Janta Se Rishta
NHRC AMAIYPRI W ITEC FRIGRI &wdT fAaior srieH mafora &

https://jantaserishta.com/delhi-ncr/nhrc-to-organise-itec-executive-capacity-building-
programme-on-human-rights-3867764

March 2, 2025

New Delhi: JT§TT AMATIBR AN (TTU=SRHY) fae= #Teg & HgdNT J weilad 3Y &
P AMATIDR FRIM & aRY &R & Ueleiydl & fu arariier R o8 idadia
RO dbia! 3R 3N TganT (3Medisal) SRIGR! &mar A sried mford &R
18 | PTG Sy H ST g1 aTel HRishH 3 A 8 Wi dob FMYiRd g, IS AFASR
3TNT 3 T U el o gl| Wiad 918y & 14 <=1 & TSRS & 47 UlaHiEl &
I HRIHH & YT O S GG € | 91 H Hel T & [ A SRR, FiieT, JHiaf, iR
g1 I8 IHAd BRGH HN O a1d <=1 & TSRS &I aTHhdl 3R Ugd fay T
PBIead & AR faeRid far T g

NHRC, India in partnership with Ministry of External Affairs to organise ITEC Executive
Capacity Building Programme on human rights for senior-level functionaries of the NHRIs
of  Global South. May like to refer to the press release
at: https://t.co/duygf3072p pic.twitter.com/2InDtXntVo

— NHRC India (@India_NHRC) March 2, 2025

HRIHH BT IgUlc UHAR B TTTIHRYT, YR & 8] Hfd df JAITHTIH GRT fobar
ST [BTIshH BT I8 7Y HFAIBRI & faftra Sirari, siRigha uRvedl & Siaef® UaH &3
3R faftra Trugsmang & ufawial & dig STReddl deM & ol fied & gl &
TAUISRET, HRA & I P A AT 8| T & I9R, T8 SIeUI-Sfe0r TgadT i
ASIgd X, TN 3R Aeafh &l dg 3R AMUS &HdT (AT 3R 3IHT IS o’ &
ATEH ¥ AFATYSHR TRE0T 0 T YUR FHA HI YA BT 8 |

faRfe & SrIER, S gRUM # AR & RIS S &1 dgaR IH3 fasRid
BT, TITIIRY &1 T JHY, AFaIIBR IREU &% &7 H HRd BT 1Y 3R 3P Jarad
TTE, FOIe 370 TAUGSR3TS R AR S Johdl §; TIUIR3ATS & a1 JgaR "cdionT,
&Y 3R SRIPR TRI TR YgaNT 3R HITIGR] Bl SETaT ST, SR AFANIDRI & W& 3R
Tqe & ARG B B 91 g3 & A g

3Tl 3R &3 & SR & N A7 | §9H & IR, T8 Ugd AFAIYSRI & afid usgstt o
A 3R U §¢H 3R TIUISIR3TES & IRY UeIUBIRG! P g &1 AT § Heg B
¥ fIU e & =l 3R S YAl &1 U fRe 81 (UTaS)
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Hindusthan Samachar
AFATIPRI R &d A 6 Gadiy Mgl PSR &Hdr Ui srisy ot Ioemd

https://www.hindusthansamachar.in/Encyc/2025/3/2/ITEC-Executive-Capacity-Building-
Programme-on-huma.php

7% fecdh, 2 9 (2.9, I AFTRIER ST (@ITgsRe), YRd Sl fagwr dEre™
(THSY) & TR § T HI3Y & AP AFANISR TR (TSRS F IR TR &
TeIIPINGl & ot AFAeR] R 38 ada URd™ dedie! iR e Tgam
(TSI PEBRY & FrATu SrichH &1 3o 3 A 8 HIE, 2025 T 718 faeell § B
pEE]

ST AHATRISR SHANT & IR Telldel HI3Y & 14 =M & TITARSE &b 47 YA
& U HFT T B! YUTET g | 398 HSITRGR, ST, JHraT, farR awd, SI3R HiT, <hm,
el Az, g, deTan, AR, geel, qHUME 3R BR oW &1 I8 dfed
HTIHH I T4 aTdt SR & TIUISRAMS DI TARIHAT 3R U8 AU T HIedd & AR
faonTRrd foram 71T § | &t RO SR UfRI&T0 U & B S I 3R fa=iw=id aral ufafa
Hfad AWML Afdd gl HRIGH BT Iguled TITISRIAT, YR & e <Uhdfd dl.
RISHUTH 3 AT, 2025 B B |

BB B IR AFAIGRI & e s, SiaRgia uRkvied & Siaef® war o 3iR
faftd TugemRamE & UfaHifal & S SIFRedl s & fou Uga dF <2l |
TIUISRET, YR & S{THT DI AT BT 5 | TG GIUI-GI&0T T DI Holgd BT, TgadnT
3R eafch T & TG SR U &dT A0 3R SIHT T HRA & W1l J AHAIISR
TR&UT T H GYR BT 1841 o | S(OTErd TRUTH & AFaRISRI & SIaRRISIa STl &1 s8R
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Silicosis cases: Multi departmental team inspects factories in Salanpur
block

A high multi-departmental team of the state government visited the stone crushing and
silica crushing units in Salanpur Block and inspected the mode of operations and the kind
of pollution control measures undertaken by the factory owners.

https://www.thestatesman.com/bengal/silicosis-cases-multi-departmental-team-
inspects-factories-in-salanpur-block-1503403407.html

SNS | Kolkata | March 2, 2025 7:20 am

Ahigh multi-departmental team of the state government visited the stone crushing and
silica crushing units in Salanpur Block and inspected the mode of operations and the kind
of pollution control measures undertaken by the factory owners. This follows after growing
cases of silicosis in the block. Recently, cases of silicosis have been officially reported
amongst workers of these units in West Burdwan district. Two such workers have also
died.

It should be noted that in recent times, a number of people have died and about 10 people
have been found to be suffering from silicosis in Barabhui village of Salanpur Block in
West Burdwan district. The National Human Rights Commission (NHRC) has already
ordered a probe into the incident by the district magistrate of West Burdwan, S
Ponnambalam and submit a detail report.

Meanwhile, the district administration organised a camp for detection and then a medical
board to identify the patients.

A team of district administration, pollution control board and labour department made a
joint inspection in such factories at Salanpur block on Friday. Since the past two months
we have started prevention of silicosis work in the district and had already conducted a
workshop in which members of the stakeholders including the factory management were
present,” said S Ponnambalam, DM of West Burdwan.

Now, after starting treatment and identification of the victims, who are mostly workers of
the silica crushing factories in Salanpur block, the district administration wants to check
the conditions inside these factories.

The ADM (general) of West Burdwan had also submitted a report to the DM after a visit
to the spot. The CMOH of West Burdwan has also inspected the affected village.

Local leader Moloy Ghatak is also the labour minister of the state and BJP’s Asansol
South MLA Agnimitra Paul has already taken up the issue of the increasing silicosis cases
in Salanpur block and has started an agitation.
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Avantika Pandey
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Dhankhar stands firm on constitutional issues as he completes half his term as V-
P

A former Member of the Lok Sabha and a senior advocate, Dhankhar assumed the office
of the Vice-President on August 11, 2022, 25 days after resigning as the Governor of
West Bengal

https://www.tribuneindia.com/news/india/dhankhar-stands-firm-on-constitutional-issues-
as-he-completes-half-his-term-as-v-p/

Satya Prakash, Tribune News Service | New Delhi, Updated At : 11:42 PM Mar 02, 2025
IST

As Jagdeep Dhankhar completes half of his term as the Vice-President of India, he has
set the cat among the pigeons by raising several constitutional issues, reiterating a firm
stand on separation of powers.

A former Member of the Lok Sabha and a senior advocate, Dhankhar assumed the office
of the Vice-President on August 11, 2022, 25 days after resigning as the Governor of
West Bengal.

Be it separation of powers, judicial appointments, opposition’s attacks on him or the
Collegium’s decision to summon Allahabad High Court judge Shekhar Kr Yadav or the
recent attacks on Hindus in Bangladesh, Dhankhar has not shied away from speaking his
mind, triggering debates in political and legal circles.

Barely a few months after assuming his office, Dhankhar had on December 2, 2022,
guestioned the undoing of the National Judicial Appointments Commission (NJAC) Act
and the 99th Constitutional Amendment, wondering if a constitutional amendment
unanimously passed by Parliament reflecting the will of the people could be declared
unconstitutional by the Supreme Court. Noting that Article 145(3) said interpretation of
the Constitution could be done when a substantial question of law was involved, he said
nowhere it suggested a provision could be run down. He said the three organs should
respect the “Lakshman rekha”.

However, the V-P’s comments on the Collegium didn’t go down well with the Supreme
Court which asserted that the Collegium system was the law of the law that must be
followed. A Bench led by Justice SK Kaul (since retired) had asked Attorney General R
Venkataramani to advise the government on the correct legal position on the issue.

Addressing the 83rd All India Presiding Officers Conference in Jaipur, Dhankhar had on
January 11, 2023, questioned the Supreme Court’s landmark verdict in the Kesavananda
Bharati case, saying it set a bad precedent. If any authority questioned Parliament’s
power to amend the Constitution, it would be difficult to say “we are a democratic nation”,
he said.
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However, the then CJI DY Chandrachud contradicted him by describing the basic
structure doctrine as the North Star which guided its interpreters and implementers alike
when the path looked convoluted.

Breaking his silence on the Opposition’s attempt to remove him, Dhankhar, who is also
the Rajya Sabha Chairperson, in December 2024 termed it a hasty move akin to using a
rusted vegetable-cutting knife for bypass surgery.

“Just look at the notice against the Vice-President. Just look at the six links they have
given. You'll be shocked. Chandra Shekhar Ji once said, ‘Never use a vegetable-cutting
knife for bypass surgery.” The notice wasn't even a vegetable-cutting knife; it was rusted.
There was haste. When | read it, | was astonished. But what surprised me more was that
none of you read it. If you had, you wouldn’t have been able to sleep for days”, Dhankhar
said, addressing a function of the Women Journalist Welfare Trust.

In a suo motu statement in the Rajya Sabha on February 13, Dhankhar asserted that only
Parliament has jurisdiction to deal with the removal of Justice Shekhar Kumar Yadav as
a judge of the Allahabad High Court for his alleged misconduct as 55 opposition MPs
have given a notice in this regard.

“The jurisdiction for the stated subject matter constitutionally lies in exclusivity with the
Chairman Rajya Sabha and in an eventuality with the Parliament and Hon'ble President,”
he said, informing the House that the Rajya Sabha Secretary General has been asked to
share the information with the Supreme Court Secretary General.

Highlighting human rights violations against Hindus in Bangladesh, in October last year
Dhankhar questioned the global silence on the issue and said being "too tolerant" against
such transgressions was not appropriate. Addressing the foundation day celebrations of
the National Human Rights Commission, he said the "so-called moral preachers,
custodians of human rights" stood exposed.

Senior advocate said, “He (Dhankhar) has taken a very bold stand on various issues. But
that’s the stand of the Executive. Probably, he would not have taken such a stand had he
continued to be in the legal profession.”



